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SHRI BHUPESH GUPTA (West Bengal) : 
Madam, I have a submission to make. I have 
also received letters to-day from Allahabad. 
The situation is serious. I would onlv appeal 
to the Home Minister—I do not want to enter 
into any controversy over it—not only to 
make a statement but to go there and, if 
necessary, take some Members of Parliament 
with h'm. The situation again, now has taken a 
bad turn, according to a letter which I received 
just this morning. The local' administration 
has completely failed. If anything, they are 
also in some cases siding with these rioters. 
Madam, he may see this letter if he likes. The 
letter is written by a very responsible person. 
He has appealed to us that we should now get 
seized of the situation so that the Centre 
moves in the matter, more so now because 
U.P. is fully under Central responsibility. I 
would appeal to the Home Minister to move 
immediately in this matter and take the 
initiative-because he must act before it is too 
late. Tlie administration there is failing in a 
very grievous manner. 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : Madam, I would 
like to make this observation that I am very 
sorry that the Allahabad situation appears still 
to be going in a wrong direction. Madam, 
gorng there and seeing that place is certainly 
a matter of making a judgment of tli  situation 
there. When the visit is likely to help and 
when it is not likely to help is a matter of 
personal judgment and I would Tequest you 
to leave that judgment to me in this matter. I 
think it is very important point that you have 
raised and I will look into litis whole 
question, and whenever I feel that I have got 
something to say here, I will on my own 
come and make a. statement. 

 

THE DEPUTY CHAIRMAN : Now 
we go the Railway Appropriation Bill. Mr. 
Devi Singh. 

I. THE  APPROPRIATION   (RAIL 
WAYS) BILL, 1968 AND II.   THE 

APPROPRIATION    (RAILWAYS) NO. 
2 BILL, 1968—contd. 
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SHRI R. T. PARTHASARATHY (Madras) 
; Madam Deputy Chairman, I rise to support 
tlie Railway Appropriation Bill but today I do 
so with a heavy heart. Sad as it is that the Bill 
comes before this House for approval so soon 
after the great disaster, the rail smash, that took 
place near Hubli a few d ays back I am all the 
more sad because it was only the other day that 
I read in the newspapers that the hon. Railway 
Minister, Mr. Poonacha, had offered to resign 
the Ministership, but the Prime Minister had 
asked him not to do so. I will be very sorry if 
the hon. Railway Minister would press upon 
the Prime Minister that his resignation should 
be accepted, for, in recent times, we have not 
had, a greater gentleman, a man of the people 
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[ Shri R. T. Parthisawthy. ] 
and a conscientious administrator as 
the hon. Minister. Shri Poonacha is, 
one who is so receptive to the demands 
of th"* pubic r.nd one who wants to 
do something good for them. With 
his prelude, Madarn, I would like to 
make a few suggestions, not by way 
of criticism as such of the Railway 
Administration but in the form of 
advice, and I sincerely hope, coming 
as it does from a Member of the ruling 
party, the hon. Minister will lay great 
stress upon these suggestions. Since 
independence, the Railways have been 
a part of the Governmental depart 
ments. On the other hand it should, 
in my humble view, work to a very 
great extent as a commercial depart 
ment. Merely by functioning as a 
Government department it has gone 
far away from the public and if I may 
say so, the attitude of the Railway 
Board in general has been wooden in 
nature that  the  Railway  Board 
has been taking with reference to public 
demands. There should be a re-orientation in 
the thinking of the Railway Board and to that 
extent I would respectfully submit to the 
Railway Minister that things have not been 
very happy with the Railway Board. We, 
Members of Parliament, have been watching 
the progress of the Railway administration, the 
great improvements made by the Railways all 
over India. Still a lot remains to be done. That 
was why I said that unless and until you think 
that the Railways are worked as a commercial 
project, it will not be able to satisfy the public 
demands. Small concessions to the public are 
not given because of the rigid attitude of the 
Railway Board and here I would not only say 
with reference to the various classes of the 
Railway employees nnd the various classes of 
the Railway workers but in general, the 
administration has been Suided by a rigid 
attitude which should 

not be there in a democratic set-up Now take 
the case of the manufacture of railway wagons. 
What is the number of wagons that is needed 
for operating throughout the length and 
breadth of the country and what is the number 
of wagons produced by the various Railway 
workshops in this country under the 
management of theRailway Board? Are you 
maintaining a proportion between production 
and consumption? The fundamental factor that 
should guide the Railway administration is to 
maintain a strict proportion between the 
productive level and the consumption level. I 
am sorry to say that I am armed with facts that 
there is an over production of Railway wagons 
whereas thousands of wagons even to-day lie 
idle and I am sure the Minister cannot 
contradict me on this. Why are you 
manufacturing 15,000 to 20,000 wagons every 
year? Is it simply to keep the wagons factories 
going and to keep the workers there and give 
them work? When thousands of wagons are 
remaining idle, why should there be a 
proportionate increase in the production of 
wagons? There must be some rethinking on 
this. I do not want to give all the details that 
are before me. When there is a great 
competition between road and rail transport 
and the difficulty that the Railways experience 
is not shortage of wagons but the quickness of 
supply, there is red-tapism in bookings which 
is not there with the road transport. You must 
make it easily available to the public both at 
the booking end and at the delivery end. If you 
do not reform all these things, it will be very 
difficult for the Railways to enter into a 
healthy and progressive competition with the 
road traffic. Here I would very much request 
the Minister to see not merely that he should 
keep the factories going, but the factories must 
work as an economic unit aU(j as a self-
sufficient unit.   The principle 



6317 Appropriation (Railways)                   [ 25 MAR. 1968 ] iM/s, 1968 6318 

•of economy and the principle ol' self-
sufficiency will work their way through only if 
you maintain a balance between production 
and consumption. On this point I would not 
like to add a word more. 

In general, the Railway Board should think 
of planning on what I would call public interest 
and not merely on Governmental interest. I 
make a clean demarcation between what is 
known as public interest and what is known as 
Governmental inteiest. If you tear away the 
Governmental interest from the public interest, 
your losses will get ultimately larger. I would 
like the extension of the principle of the heart 
by the Railway Boar 1 rather than the principle 
of the mind. I am sure the Railway Minister is 
following my logic that in every matter of 
administration, the first thing to be considered 
is, why the public are demanding this or that. 
But the ready answer Is always there by the 
Board to say that for these reasons we are not 
meeting the demands of the public. I would 
very much like the Minister to set the ball 
rolling and see that the Members of the 
Railway Board take a more compassionate 
view, a larger view of the entire demands of the 
public. As a Member of Parliament I feel the 
responsibility when I make the suggestion, not 
with a view to criticising the Railway 
administration. I have always held thai the 
Railways have been doing very well but these 
factors certainly compel ine to bring to your 
notice that there should be a reorientation in its 
thinking. 

I would appeal to you and through ^you to 
this House that what is the dire need of the day 
is that the Members of Parliament should go 
into the whole question. I would request not 
only the Railway Minister but the Prime 
Minister   as   well    to   appoint 

a high-powered Parliamentary Committee to 
review the entire working of the Railway 
Board, the constitution of the Railway Board 
and even the future of the Railway Board. I 
feel that much should be done in this direction. 
It is not possible to remove the wooden 
attitude of the Railway Boar 1 simply by a few 
Members speaking this way or that and even a 
good man, a great gentleman and a 
conscientious person like the Railway Minister 
will not be able to go far because it is a 
statutory body and as far as I know, unless and 
until a high-powered Parliamentary Committee 
goes into the whole question and makes its 
recommendations to the Parliament, I am 
afraid nothing fruitful will be done and I 
request you to convey to th i Prime Minister 
that this is a very essential thing and this is a 
very timely thing and if this is done, I am sure 
we can pull up the Railway administration to a  
great  extent. 

To-day we find large-scale inefficiency in 
Class III and Class IV of the Railway 
administration. Why ? Let us give some 
thought to it. That is more so, according to me, 
because there is a lack of interest as a result of 
the lack of incentives. There is no incentive 
given to the Class III and Class IV personnel 
of the Railway admi listration and I would 
request the Minister to find out ways and 
means by which some incentives could be 
provided so that because of these incentives, 
there will be better outturn in their work. There 
will be a conscientious discharge of their 
duties, not merely the marking of time by 
which they earn their wages. This is a very 
broad question and if I should deal with it, it 
might take half-an hour and I would content 
myself to inform the Minister that if there is no 
incentives, there w 11 be no better 
performance by both the 
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(JShri'R, T. Parthasarathy,] Class III and 
Class IV employees of the Railways. 

Coming as I do from the Madras State, I 
would add a word about the Ootacamund 
Railway-—not only about the Ootacamund 
Railway but also about the Simla section as 
well as the Darjeeling section. I know that the 
loss resulting from the Ootacamund Railway is 
Rs. 27 lakhs per annum and the loss from the 
Simla Railway is Rs. 58 lakhs per annum. I 
also know that hi the Darjeeling section the 
loss is about Rs. 30 lakhs. These three are very 
important tourist centres and one is also the 
capital of Himachal Pradesh. It is very easy for 
the Railway Board to say that we shall scrap 
these Railways. But let them remember why 
these lines are not remunerative. The Minister 
has the chart before him and could easily find 
out that even in the hill section of the Railway, 
it is not the ordinary third class fare that is 
operative, but it is something more than that 
and there is also a keen rail-road competition. 
He must work out some way whereby the im-
portance of these tourist centres are not brought 
down by any means and at the same time this 
marvel of engineering skill is not only 
preserved but made use of in a better and 
progressive manner. 

He must get into some agreement with the 
various State Governments in whose territorial 
jurisdiction these three Railways are operating, 
and work out a formula by which either the 
State Government concerned will share a 
portion of the loss sustained by the Union 
Railway Administration, or, if the Railway 
Administration is prepared, even if the 
Railway Minister wishes, there could be some 
agreement whereby certain sectors or certain 
portions of the work could be allotted to 
private parties, while at the same 

time the Railways should maintain the 
operational part of it. I think the Railway 
Minister will not be hasty in dismantling these 
three vital Railway lines, which arc probably—
among the very few in the world—-there are 
one or two in Switzerland—from the point of 
view of the importance of tourist traffic—the 
international tourist traffic is also there—and I 
request the Railway Minister to see that no 
hasty decision is taken in this matter. 

Madam Deputy Chairman, I would conclude 
by saying that whereas the Railway 
Administration deserves much more 
compliments I feel that there is a great need for 
toning up of the Administration, particularly at 
the very high levels, and that here the Railway 
Minister will do well if he associates Members 
of Parliament with the Railway Board's 
administration. And only a high-powered 
committee can solve this question. I thank you 
very   much. 
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THE DEPUTY CHAIRMAN : The I House stands 
adjourned till 2   P.M. 

The House then a&jouruel for lunch at 
one of the clock. 

The House reassembled after lunch ! at two of the   
clock,        THE    VICE-j CHAIRMAN    (SHRI     M.   P.       
BHAB-GA.VA)  in  the  Chair. 

SHRI   BANKA   BEHARY    DAS 

(Orissa) : There is no Railway Minister here now. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI VIDYA 
CHARAN SHUKLA): I am representing them. 

THE   VICE-CHAIRMAN   (SHRI I M. P. 
BHARGAVA) : It is joint res-I ponsibility. 
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SHRI BANKA BEHARY DAS    : 
The Vice-Chairman, with the increasing 
accidents in the Railways, we are seeing that 
the Railway Board is being expanded and it is 
being strengthened with higher officers also. It 
does not help in any way in seeing that the 
railway accidents are less. Rather the Minister 
and the Ministry should take particular 
attention to see that the lower level of the 
administration is more strengthened instead of 
the higher level of the administration who 
cannot help in any way in creating conditions 
where the passengers can move with safety or 
with some confidence. Whenever a man travels 
in a train, he thinks not of his destination but of 
the accident that might take place on the way. 
It is not a happy sign. I hope the Railway 
Minister will think of this matter very seriously 
and, if possible, a high powered Committee 
should be appointed to go into th is matter. 

Because there are only ten minutes, I am 
referring to some of the facts. Whereas thefts 
in the railways are also increasing, we are 
finding that the Railway Ministry is coming 
with proposals for increasing the fares of 
passengers and also the freight of goods. That 
is also not a happy sign. Because of the 
inefficiency of the Railway administration due 
to which we are having increasing thefts, they 
are trying to raise more resources by 
increasing the fares on the railways. If more 
attention is given to this aspect, I think thefts 
can be less and the Railway administration can 
save enough money. 

I have drawn the attention of the Minister 
one or two times as to how there is collusion 
between the railway officials and gangs of 
thieves in different States so that these things 
are taking place. It is not only that the thieves 
are responsible for it but the high ranking 
officers and some of the running staff are 
equally responsible, and I have given also 
some facts. I think this is also happening 
everywhere, and the Railway administration 
should give more attention to these things. 

Because I have no time I will not go into 
the general aspects of the Railways, but I will 
confine myself to some of the aspects of the 
Railway administration and the grievances of 
the people in my State. I would draw the 
attention of the Minister that just two days 
back the Orissa Assembly for about two hours 
was very much perturbed over one of tlie 
issues of appointment in thr> Railway Service 
Commission, because the Railway Service 
Commission located at Calcutta up till now 
had one member from Orissa and tlie Orissa 
Government has always given two or three 
names and the Railway administration was 
taking one of them as a, member of the 
Railway Service Commission located at 
Calcutta.. 
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One of tlie members, Mr. Kapila, because of 
bis ill-bealtb, resigned only three or four 
months back, and tbe Orissa administration 
is pressure on the Radways to fill up tbe 
vacancy by taking another from Orissa. But 
up till now tbe Railway administration has 
not agreed to tbis. I am very sorry tbat in this 
small matter, when the South Eastern 
Railway also are to look to the interests of 
Orissa both about employment and also the 
convenience of passengers, the Railway 
Ministry should behave like this and will not 
accept tbe proposal of tbe Government of 
Orissa. The entire Assembly was very much 
disturbed about it. I think the sentiments of 
the members of the Orissa Assembly have 
been conveyed by now to the Railway 
Ministry. If it has not been conveyed up till 
now, then I am coaveyiag it through this 
House to the Railway Minister that instead 
of being silent about it, they must 
immediately ask the Orissa Government to 
send a name to replace Mr. Kapila who has 
resigned. 

About railway facilities in Orissa, the 
Minister should know that though in India 
for evey one thousand square miles of area, 
we have 31 ndles of railways -even to a 
certain extent in Mysore and Assam also, 
this is the minimum— in Orissa we have 
only 14 miles of railway lines for every one 
thousand square miles. It is less than half the 
minimum average of India about railway 
mileage, in proportion to the area concerned. 
Also, if you take into consideration the 
population, then you will find tbat in India, 
per one lakh of population we have on an 
average 9-7 miles of railways, whereas in 
Orissa for every Iakh of population we have 
only 5-20 miles. Then again, even according 
to tbe population, we have only half of the 
average in respect of railway Hues in Orissa. 

Incidentally, Orissa is being served by  
railways only  on tbe  periphery. Nowhere 
can you  find  Orissa being served by railway 
lines inside.    Tbe Britishers wanted to 
connect Calcutta with Madras and they put 
tbe line through Orissa.  Because the 
Britishers wanted to connect Calcutta with 
Bombay they put the railway line  via sou-
thern part of Bihar, southern part of Bengal 
and northern part of Orissa. No planning has 
been done by the Railways during these 20 
years after the Britishers   left  this  country,  
to  see that Orissa gets justice done to a cer-
tain extent, that the different Tegions of 
Orissa are connected by railways. Take the 
case of western and eastern Orissa. If you 
want to go from eastern Orissa to western 
Orissa particularly from   headquarters   like   
Cuttack   or Bhubaneshwar, then you will 
have to go via Andhra Pradesh or via Bengal 
and   Bihar  and   then   reach   western 
Orissa.   Up till independence the  Britishers 
neglected Orissa and throughout these 20 
years of railway adm inis-tration, Orissa has 
been neglected as a result of wliich neither 
eastern Orissa is connected with  western 
Orissa nor northern Orissa with southern  
Orissa. All tbe railways are only ou the peri-
phery. If anybody looks at the map of Orissa,  
he  will  find  that  absolutely the railway 
does not serve all tbe parts of Orissa.     
During  tlie  Fourth   Five Year Plan, tbe 
Railway Ministry and the Planning 
Commission should give particular attention 
to tbis very fact that eastern Orissa, is 
connected with western   Orissa   and   
northern   Orissa is   connected   with   
southern   Orissa. If tbat is not done, then the 
entire hinterland  will  become  unconnected. 
I mean, Orissa which is full of forests, is full 
of minerals, cannot be connected with tbe 
other regions of   tbe  .State i because  there  
is no  railway   line  to ! exploit the mineral 
and forest resources, i which are one of tbe 
best and tbe richest 
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h\ the country. The Britishers neglected h 
and the Railway Administration up till now 
has not given any attention except that we 
have a small line between Cuttack and 
Paradeep which is under construction, which 
does not connect the mineral regions of 
Orissa nor its forest regions. I will say that if 
they cannot connect the eastern, the western, 
the northern and the southern parts of Orissa, 
at least the 80 miles of Tailway line should 
be constructed to connect Bimlagad with 
Talcher, so that Rourkela, the western region 
of Orissa, eastern Madhya Pradesh and 
southern Bihar are connected with the 
Paradeep Port. About that, I will only refer to 
the Report of the Steel Exports Committee of 
the Government of India regarding the 
exports of all these three steel plants under 
the public sector.   They   say— 

"While the Ministiy of Railways would 
naturally like to be satisfied on the 
economics of the proposed rail link, it is 
the view of this Committee that the purely 
monetary considerations of the railways 
from the point of view of their budgetary 
outlook should not be allowed to prevail, 
but in fact be subordinated to the larger 
national objective of boosting of 
exports—a priority consideration which 
has been accepted by the Planning 
Commission and the Government as a 
whole in the formulation and 
implementation of the Fourth'Five Year 
Plan." 
Then again they say— 

"It is pertinent to mention in this context 
that for  lack of this rail link  and   also  of 
improvement   of port   facilities   at   
Paradeep   Port, ! HSL   is   unable   to    
book   export I business foT thousands of 
tonnes of prime iron and steel thereby 
making i the country lose foreign exchange 
to j the tune of several crores of rupees." ' 

Of course, they mention it in the context of 
the Paradeep-Cuttack link. But the entire 
argument they gave was how to connect the 
western region of Orissa to Bokaro steel plant, 
the Bhilai steel plant and all other industrially-
developed regions of eastern Madhya Pradesh, 
southern Bihar. To Paradeep Port a small link 
has been established but if only the 80 miles 
which were surveyed even before the war are 
constructed, then absolutely the picture of 
Orissa will be changed. Take the case of the 
export of the Rourkela steel plant. I have got 
figures with me. I have no time to quote them. 
The mileage distance from Rourkela to 
Paradeep, take the mileage from Rourkela and 
Bhilai to Calcutta. Paradeep is much less. 
Moreover, Paradeep is the most advantageous 
port because very heavy liners can be 
accommodated in Paradeep Port. If they want 
to sincerely promote exports, 1 will say that it 
is high time that this 80-mile link between 
Bimlagad and Talchar should be undertaken so 
that Rourkela is straightaway-connected with 
Paradeep and you will not have the ofher very 
long railway line. 

Lastly, I will conic to this aspect of timing. 
The hon. Minister should know that in the 
matter of timing of the trains the interest of 
Orissa have never been looked into. You may 
say that it seems very fantastic when I say like 
this. I will again say that all the mail and 
express trains that pass through Orissa pass 
only during the night. Take the ease of t be (.' 
dcutta-Madras Mad OI the Calcutta-Madras. 
Express, the Janata and also the air-
conditioned trains and all those things. All of 
the them pass through Orissa only during the 
night. During day time there is only one 
passenger train which runs in the coastal 
region. The convenience of Calcutta is seen 
when 



6349   Statement by the Minister                  [ 25 MAR. 1968 ]     ib. his visit to Kenya   6350 

the timing is fixed or the convenience of 
Madras and Andhra is seen and I am happy, 
they should look to this aspect. I do not deny 
that other interests should be seen. But can 
you not see also that the timings of the trains 
is so phased that at least every two or three 
hours there is a train, express or mail, during 
day time? They run only during the night as a 
result of which during these 12 hours in the 
day time we have only one passenger train 
from Howrah to Puri or Berham-pore or to the 
north of Andhra Pradesh In spite of the fact 
that we have persistently demanded it, that we 
have always written to the Railway Ministry 
and talked to the Minister, they do not 
appreciate it. If they cannot give more of 
railway lines, at least the timings can be so 
phased that every two or three hours you can 
have a train so that the grievances of the 
people of Orissa, to a certain extent, are 
alleviated. 

Again, take the case of Rourkela and 
others in the western region. 

THE VICE-CHAIRMAN' (SHRI M. P. 
BHARGAVA) : Do you want Orissa people 
to work during the day? 

SHRI BANKA BEHARY DAS : I will be 
happy if the people of U.P. are asked to work 
during the day and travel in the night. J am 
prepared to share that right of Orissa. But it 
cannot be one way that the convenience of 
(J.P. something will be done and to the 
convenience of Orissa something will be 
done.  I do not like it. 

Again, I may say 1 hat a large number ople 
from southern and eastern. Orissa workin 
Rourkela and Tatanagar. There is absolutely 
no train for them. They will have to go 
Kharagpur, detrain there, wait for some time, 
catch another train. To go from one part of 
Orissa  to  another    part  it  takes    a 

longer time than to travel between Patna and 
Puri and Cuttack. It is absolutely essential to 
look into this. I also say that the timing should 
be changed and also there should be one train 
at least which should start from Rourkela 
which will cover Tatanagar, Kharagpur and 
other regions and reach Puri. Only then can 
yon do some justice aud you should have this 
railway line to serve that purpose. 

I think all these aspects should be taken 
into consideration by the Minister; the 
interests ol' Orissa should also be taken into 
consideration, when the railway timings are 
chalked out and when new railway lines are 
proposed. 

STATEMENT BY THE MINISTER OF 
STATE IN THE MINISTRY OF 

EXTERNAL AFFAIRS RE HIS VISIT 
TO KENYA 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R,   BHAGAT) : 
Madam, in view of the general concern 
expressed over the passage of the 
Commonwealth Immigration Bill affecting 
British passport-holders of Asian origin and 
the situation created by the exodus of the 
people of Indian origin from Kenya, the 
Government of India, felt that it would be 
desirable to have an exchange of views with 
leaders <>f Kenya. Since I was leading our 
delegation to participate in the Independence 
celebrations of Mauritius on March 12, I 
proceeded to Nairobi ou March 14. 

During my stay in Nairobi, 1 called on the 
Vice-President of Kenya on March 15. The 
Minister of State for Foreign Affairs of Kenya 
was also present at the meeting. This was 
followed by my meeting with other Ministers  
in  the  Kenya  Government 


